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Pror. G. RANGA: Sir, may I know
the authority which selects the books
to be recommended to the UNESCO
for being translated into different
languages? Is it any Board that the
Government of India have constitut-
ed, or some Commission?

Dr. K. L. SHRIMALI: The Indian
National Commission.

Pror. G. RANGA: May I know
whether any attempt has been made
to suggest to them the translation of
either Mahatma Gandhi’s autobiogra-
rhy or the volume that was published
under our Chairman’s leadership at
the celebration of his sixtieth birth-
day?

fHind1 transliteration.
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Dr. K. L. SHRIMALIL: Well, that
is a suggestion which the Indian
National Commission can always con-
sider.

Dr. RAGH!|BIR SINH: May I
know, Sir, a: to who translated these
books, especially in the French lan-
guage? And, are they being translated
from the original works or from their
translation into English?

Dr. K, L. SHRIMALI: ‘Gowdan’
is being translated into French by
Prof. Millay of Paris, and ‘Lyrics of

Tukaram’ is being translated into
French by Shri M. J. Piluree, and
‘Silappadikaram’ by somechody else.

This translation work is done by dif-
ferent people.

Dr, RAGHUBIR SINH: May 1
know, Sir, whether the persons who
have been called upon to translate are
translating them from the originals?

Dr. K. L. SHRIMALL:
They are generally
the originals_

Yes, Sir,
translated from

Pror. G. RANGA: We were told
that the Government have contributed
Rs. 50,000, Arve we 1o understand that
that is the full cost of the translations,
or the U. N E.S.C.0. has also contribut-
ed something in addition to that?

Dr. K. L. SHRIMALI: UNESCO
will bear half the cost of the publica-
tions.

Surr KANHAIYALAL D. VAIDYA:
May I know how many transiations
have been published.

Dr. K. L, SHRIMALI: They are
in the process of translation; they
have not been published so far.

TexT Books PUBLISHED BY THE CENTRAL
BratuLE Press, Deura Dun

*259 Mourana M. FARUQI: Wil
the Minister for EpucaTion be pleas-
ed to state the number of text books
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pubhished by the Central Braille Press,
Dehra Dun, in each language during
the year 1954-55 and the subjects to
which they relate®

Tar DEFUTY MINISTER ror EDU-
CATION (DPr K L SurmaL) A
statement giving the requisite informa-
tion 1s laid on the Table of the Sabha

STATEMENT
Language 1In No. of
wvhich text books books Subject
have becn published
published
Hinda 4 School Readers—
Civics and M -
thology
Gujrats 3 Reader and Pri-
mer
Marathy 2 Reader and I’ri-
mer,
Telugu 1 Primcer
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Sur; S. N. MAHTHA: Unless the
translator knows the language of the
original text, how does he translate
it?

MR. CHAIRMAN: Well, we are now
dealing with Readers.

SHR; GOPIKRISHNA VIJAIVAR-
GIYA: Who is the owner of this
press?

Dr. K. L. SHRIMALI:
of India,

Government
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Posr-ScHOOL SCHOLARSHIPS FOR THE
BLIND

*260. MourLana M. FARUQI: WwWill
the Minister for EbpucaTtioN be pleas-
ed to state the basis on which Central
grant for the award of scholarships
to blind students for advanced pro-
fessional training and higher educa-
tion is being utilised during the year
1955-56?

Tae DEPUTY MINISTER ror EDU-
CATION (Dr, K. L.. SHRIMALI): It

[ RAJYA SABHA ]
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has been decided to make this an
entirely Central scheme during 1955-
56.

CREATION OF A NEW ADMINISTRATIVE
DEPARTMENT FOR PREVENTION OF
CORRUPTION

#261, SHrr M. VALIULLA: Will the
Minister for HOME AFFAIRS be pleased
to state:

(a) whether Government propose to
create a new administrative depart-
ment to check corruption in the Pub-
lic Services of the Union; and

(b) if so, when a decision is likely
to be taken in the matter?

Tue DEPUTY MINISTER FOR
HOME AFFAIRS (Sur;y B. N. Dartar):
(a) No. However, an organisation
named as the “Administrative
Vigilance Division” has been created
in the Home Ministry. Its functions
are described in the attached note
which I am placing on the Table of
the House,

(b) Does not arise,

STATEMENT

Measures for dealing with corruption
in public services—creation of the
Administrative Vigilance Organisa-
tion,

The problem of corruption in the
Public Services has been very widely
discussed in recent years. The causes
have been examined and measures for
fighting the evil recommended by
many committees and authorities, All
the thinking has been done and some
steps taken, but the results achieved
so far cannot be regarded as fully
satisfactory. This is because the Cen-
tral Government is an unwieldy
machine functioning through numer-
ous departments and agencies spread
over a vast area and employing
hundreds of thousands of persons in
all grades and types of posts. The
battle has to be waged on many
sectors and in a variety of ways. One
of the main reasons for its comparative
failure is the fact that no centralised
drive, direction and co-ordination has
hitherto been provided. It is necessary,



